06.04.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

SUPPLEMENTARY LIST
COURT NO 10
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2:15 P.M.

1. W.P.(C) 1405/2018 SMT. HUMA QAMAR & ANR. VS.
AUTHORIZATION COMMITTEE, SIR GANGA
RAM HOSPITAL THROUGH: CHAIRMAN AND ANR.

HIGH COURT OF DELHI REGISTRAR (LISTING)
06.04.2018



